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[RAJYA SABHA]

SHRI SANJAY SINGH (National Capital Territory of Delhi): Sir, | also associate myself
with the Special Mention made by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. BANDA PRAKASH (Telangana): Sir, | also associate myself with the Special
Mention made by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh): Sir, | also associate myself
with the Special Mention made by the hon. Member.

SHRI B. LINGAIAH YADAV (Telangana): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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Demand to declare the Eastern Rajasthan Canal Project as National Project
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DR. FAUZIA KHAN (Maharashtra): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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MATTERS RAISED WITH PERMISSION - Conzd.

Need to enact a strict law to stop adulteration of milk
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